FORM G
INVITATION FOR EXPRESSION OF INTEREST

FOR

QUICKSPACE TECHNOLOGIES F1 WORKS PRIVATE LIMITED

INVOLVED INTO BUSINESS OF DESIGNING AND MAKING PRECAST

CONCRETE MODULAR BUILDING CONSTRUCTION

AT

SURVEY NO. 89 TO 91, 92/1, 92/2, 94,101 TO 104, VILLAGE MANGRUIL,
TALUKA PEN, DIST. RAIGAD 402107 MAHARASHTRA
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of

India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

S. RELEVANT PARTICULARS
No.
1. | Name of the corporate debtor | Quickspace Technologies F1 Works Pvt. Ltd.
along with PAN & CIN/ LLP No. | PAN: AAACQ5343B
CIN: U74999MH2018PTC308136
2. | Address of the registered office 1107, Rupa Solitaire, Millenium Business
Sector 1, Mahape, Thane, Navi Mumbai,
Maharashtra, 400710.
URL of website Not available
4. | Details of place where majority of | Factory address: Survey No. 89 To 91, 92/1,
fixed assets are located 92/2, 94,101 To 104, Village Mangrul, Taluka
Pen, Dist. Raigad 402107 Maharashtra
5. |Installed capacity of main | Detail not available.
products/ services
6. | Quantity and value of main | As per last available financial statements for
products/ services sold in last | FY 2021-22, total revenue from operations
financial year were INR 7.77 Crore.
7. | Number of employees/ | Nil
workmen
8. | Further details including last | The financial statements and other details of
available financial statements | the CD can be obtained by sending an email at
(with schedules) of two years, | ip.quickspacefl@gmail.com
lists of creditors are available at
URL: List of creditors is available on the website of
https:/ /ibbi.gov.in/claims/claim-
process/U74999MH2018PTC308136
9. | Eligibility for resolution | Eligibility criteria is mentioned in detailed
applicants under section 25(2)(h) | Expression of Interest document which can be
of the Code is available at URL: | obtained by sending an email at
ip.quickspacefl@gmail.com
10. | Last date for receipt of expression | 16/11/2026, till 05:00 PM
of interest
11. | Date of issue of provisional list of | 26/11/2026
prospective resolution applicants
12. | Last date for submission of | 01/12/2026
objections to provisional list
13. | Date of issue of final list of | 11/12/2026
prospective resolution applicants
14. | Date of issue of information | 16/12/2026
memorandum, evaluation matrix
and request for resolution plans
to prospective resolution
applicants
15. | Last date for submission of | 15/01/2027, till 05:00 PM

resolution plans




16. | Process email id to submit |ip.quickspacefl@gmail.com
Expression of Interest

17. | Details of the corporate debtor’s | The Corporate Debtor is registered as MSME
registration status as MSME [Reg. No. UDYAM-MH-33-B0164847]

MVK IPE LLP
(Represented by its Designated Partner Mangesh V. Kekre)
Resolution Professional - Quickspace Technologies F1 Works Pvt.Ltd.
IBBI Reg. No: IBBI/IPE-0134/IPA-1/2022-23 /50028
AFA Valid till 31/12/2026
Office No. 607A, Chetak Center, 12/2 RNT Marg,
Indore (MP) 452001
Date: 01/11/2026
Place: Indore
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EfliA IREIA LIRVIIT ED
CIN : L465628MH1871PLCAT5563

‘Wedsite | www eilld.infa, E-mail ; emainda.cs@gmail.com

Regd. CHice - 3, Kailash Vabhay Complex, G Wing 3rd Floor, Yikeedl Wast Mumbai Maharsshta-200079

Exirect of Uneuditad Financial Results for the Cuarer and Half Year Ended 30th Sapiember, 2028
[Rs. in Lakhs, except per share data)

KANANI INDUSTRIES UMITED

R.O. : DC-6112-6113, BHARAT DIAMOND BOURSE, G-BLOCK, BANDRA KURLA COMPLEX, BANDRA (EAST), MUMBALI: 400051.
CIN NO. L51200MH1983PLC029598

51 | Particulees 3 Manths| Precading 3| Correspanding| Year %o dafe|Year o date|  Pravious
pia Endec|  Monthss Months Ended| figures for| figures for| Year STATEMENT OF STANDALONE/CONSOLIDATED UNAUDITED FINANCIAL RESULT FOR THE
Ended] in the previous fcurrent period fihe previous Endad /
aaf ended| year ended
40009 2026130 06, 2026 30052025 3092026530 .08 2024 [31.01.2026 uunHTEE" HAI'F vEﬁH EHI]EI] 3“ TH SEFTEMBEH’ Eﬂzﬁ
Unaudiedf[{Unaudied) Tnzuditad)| (Unaudied|| jUnaedied)|  (AUGGEd) (Re In Lacs)
1 [Total Inceme Irom Operations .00 0,00 .00 il 3,00 .00 Standalone Result Consolidated Result
7 [Nat Prafit | (Losg) for the penod Particulars Quarter Ended Six Month Quarter Ended Six Month Year Ended
e N, SeaNTaioeT | MSE AT bl DI | I O 30.09.2026 | 30.06.2026 | 30.09.2025 | 30.09.2026 | 30,09.2025 | 31.03.2026 |30.09.2026 | 30.06.2026 | 30.09.2025 | 30.09.2026 | 30.09.2025 | 31.03.2026
b ol Pooit | an;ﬂ e == Unaudited | Unaudited | Unaudited | Unaudited | Unaudited | Audited | Unaudited | Unaudited | Unaudited | Unaudited | Unaudited | Audited
hefora tax {after Excaptional (1027} (3177 77974 {42.04) TEA.21 ES9E_ 46 1. | Total Income from Operation (Mel) - - - - | 1020.46 102046 | T.53465 | 642885 4.B71.75 | 13,963.51 | 13,241.21 | 17,379.35
anidior Extraordinasy llems) 2.| Net Profiti{Loss) from Ordinary Activities After Tax 143.13 {11.90) 7146 131.23 66.36 29.32 170.90 [(3.85) 135.65 167.05 163.97 257,59
H r-i-fl ="r-:ﬁ'.l ! {Loss) for the perod = o o " . 3. | Net Profit/{Loss) for The Period After Tax
Y e R et N L 6E9.74 daod)  ETa2Y|  E18.3 (After Extraordinary tems) 14313 | {11.90) 7146 | 13123 66,36 2932 | 170.90 385y | 13865| 1e705| 18397| 25759
T--t.all Gw—u’gl_sw_fu !w;:"'m % 4. | Equity Share Capital 1978.68 1878.68 1978.68 197868 | 197B.68 1978.68 1878.68 1978.68 1978.68 1978.68 1978.68 1975.68
i M F,E,iml:i.:nmpr_m,: Prof | 5.| Reserves (Excluding Revaluation Reserve as
(Loss) for the period [after tax) [Hoanl 3L FiO6.28 {42 0d) Ba5.84|  B1AM Shown In The Balance Sheel of Previous Year) - - - - - 2.530.7%9 - - - - - | 4.,9681.23
and Other Comprehensive 6. | Eaming Per Share {Before Extracrdinary liems)
Ir.c»:l.me {altar kax)] (Of Rs.1/- Each)
_[Equity Shate Capital 100.50] _ 100.50 104.50] 100:5)  100:50]  100.50 Basic: 0.07 (0.01) 0.04 0.07 0.02 0.01 0.09 (0.00) 0.07 0.08 0.08 0.13
i gg:g;‘;ﬁ_'*—“'"d'"ﬂ Revaluatian il Diluted: 0.07 (0.01) 0.04 0.07 0.03 0.01 0.09 (0.00) 0.07 0.08 0.08 0.13
- : i - 7. | Eaming Per Share (After Extracrdinary ltems)
F |Eamings Per Share
fal Bz 9 eachy (lor conlining (of E'—"-“‘ Each)
and discontinued oparations) - Basic: 0.97 (0.01) .04 0.07 0.03 0.01 0.09 {000} 0.07 0.08 0.08 0.13
1 Basic ! {1.0) (316} 6925 {418} BB.24 B1.52 Diluted: 0.07 (0.01) 0.04 0.07 0.03 0.01 0.08 (0.00) 0.a7 .08 0.08 0.13
2 Dhluted | (1.0 {316 B4 25 {416} 68 24 69,52
Hote: Mote:
a) The abave is an estract of the defsied format of Quartedy and Hakf yeary Financial Resdlts fled with the S1ock 1. The above statemants of unaudited financial resulls wera taken on racord at the maating of the Board of Directors held on 31 5t Octobar, 2026.
Exchange under Regulation 33 of the SEEI (Listing Chligations end Disclecure Requeremants) Requlatons, 2015, The 2. The above is an extract of the detailed format of Quarter Ended/Half Year Ended Financial Result filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing and Cther Disclosure
full format of the Quarterly and Hall Yearly Financial Results are available on the Stock Exchange websile af Reguiremeants) Regulations, 2015, The full Farmat of the Quantedy Financlal Resull are available on the Stock Exchange Websites www. bseindla.com, www.nseindia.com, and Company Wabsite:
v bEaindia com &nd on company's walbisile: www elld info and can also ba accessad by stanning the lolowing Quick www kananiindustries.com
Response Coce: ‘ ’ By Order of the Board
B The financal resulls have been raviewsd Dy the Ayl Commilize an 30,10 2026 and subsequantly appraved by the Sdf-
Board of Direclors al thed méethng beld cn 30,10, 2025 Mr. Harshil P. Kanani
o Tha Stabutory Sudiors of the Company have carned cut the limided raview in respect of the unsudied financial rasults Placa : Mumbal Managing Director
far the Cuarter and Hall Year anded 30Ih Seplembern, 2126 H -
= [=] g2 [=] Far & On Behatl of the Board Date :3110/2026 DIN NO: 01568262
vy 1
Date - 31.10.2026 | Akzhay Shivaji Adhalrao
Place; Mumbsi Managing Lueectar
Eﬁ' DIN: (0314526

punjab national bank
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Centralized Procurement & Partnership Division,
HO, 5. Sansad Marg, New Delhi -110001
(Email ID: cppd.processingi@pnb.bank.in, Phone:011-23311452)

31.10.2026

Interasted FinTechs !/ Ecosystem Partners can apply for
empanalment with Punjab Mational Bank through the Bank's Fintech
Portal in domains "Toll-based-Acquirer™ on the Website/
Fintech Partal.

The interested FinTechs/Startups may wvisit Bank's website
(https://applications.pnb.bank.in/Fintech/Login) to register
themselves on Bank's Fintech Portal as per Selection Criteria and
submit their information for empaneliment.

The Bank's Fintech Paortal will be available from 01-11-2026 to
15-11-2026.
MNext window for registration by Fintechs!/ Startup companies shall

be made available in the next guarer i.e. from 01-01-2027 to
15-01-2027.

All future communications and notifications in this regard will be
uploaded on the Bank's FinTech Portal.

Setting New Standards in

Connectivity and Travel Comfort
Lol

"A train made by Indians, for Indians and of
Indians-one that fills every Indian with pride"

-Narendra Modi, Prime Minister

Asst. General Manager

KAI FINCAP LIMITED
CIN: U65990UP2018PLC109762

Flagging off of

Regd. Office: 3rd Floor, CG - 01, Sector 2, Ganga Enclave,
Ram Ganga Awasiya Yojana, Bareilly, Uttar Pradesh-243006
E-mail: info@kaifincap.com | Mobile: 7830-800-900

PUBLIC NOTICE
SALE OF SECURITY RECEIPTS UNDER SWISS CHALLENGE METHOD

KAI Fincap Limited invites Expressions of Interest (EOI) from eligible parties for the sale
of Security Receipts (SRs) of ACRE 160 Trust. The SRs are issued by Assets Care &
Reconstruction Enterprise Limited as trustee. The sale is under the Swiss Challenge
Method, against a binding Base Offer already received.

Particulars Details
9,38,430 SRs (ISIN INE1PUG18031) and
SRs offered 42,656 SRs (ISIN INE1PUG18015)
Base Offer Rs. 38.00 crore (all-cash, upfront)

Minimum counter offer

EMD-1 (with EOI)

EMD-2 (with counter offer, after due diligence),
Last date for EQl with EMD-1

Rs. 39.90 crore (5% above Base Offer)
Rs. 1.00 crore

Rs. 1.90 crore (5% of Base Offer)
Saturday, 7 November 2026, 6:00 PM
Last date for counter offer with EMD-2  |Friday, 13 November 2026, 5:00 PM
Swiss Challenge Monday, 16 November 2026, 11:00 AM

Eligibility: Qualified Buyers under Section 2(1)(u) of the SARFAESI Act, 2002, and other
entities permitted under RBI and SEBI norms to invest in SRs, including FPIs and AlFs.
The sale is on an "as is where is, as is what is, whatever there is and without recourse" basis.
The Base Offer holder has the right to match the highest valid counter offer. Any distribution
on the SRs received after the date of this notice will be adjusted in the sale consideration.
Data room access will be given only to parties who submit an EOl with EMD-1 and KYC
documents and sign an NDA. KAI Fincap reserves the right to accept or reject any offer,
or to modify or cancel the process, without assigning any reason.

For more details, contact the undersigned. For KAI Fincap Limited

Sd/-
Kapil Khandelwal
Director
info@kaifincap.com | 7830-800-900

Place: Bareilly
Date: 1 November 2026

FORM G
INVITATION FOR EXI;I(?)%SSION OF INTEREST

QUICKSPACE TECHNOLOGIES F1 WORKS PRIATE LIMITED
INVOLVED INTO BUSINESS OF DESIGNINGAND MAKING PRECAST CONCRETE
MODULAR BUILDIRI_l(_S CONSTRUCTION

SURVEY NO. 89 TO 91, 92/1, 92/2, 94, 101 TO 104, VILLAGE MANGRUL,
TALUKA PEN, DIST. RAIGAD 402107 MAHARASHTRA
(Under sub-regulation (1) of regulation 36Aof the Insolvency and Bankruptcy Board of

. Benefits and Salient Features >

India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016) 4 . I ) ] . “1 ('r . . ) ™
sr. RELEVANT PARTICULARS * Direct connectivity between Technology Hub and Financial Capital * Disinfectant technology for improved hygiene
1 | Name of the corporate debtor along with Quickspace Technologies F1 Works Pvt. Ltd. . . c . . . .
PANI CIN/ LLP No. PAN:AAACQ5343B * Significant Reduction in travel time e Kavach train protection system for enhanced safety
CIN: U74999MH2018PTC308136 . 0 c . C . o
2 [ Address of the registered offce 107, g Sl il Busiess e Making long-distance overnight journey more convenient and * Emergency talk-back units for passenger assistance
Veharashia, 400710 comfortable  Aerodynamic design for improved efficiency
= {CREiR of s wirs e o gg/%i:%}'%%;%sﬁuvﬁyNOMSQTO?1T,?2C, « Boost to economic activity and regional development « Individual reading lights for overnight comfort
piido Pen, Dist, Raigad 402107 Naharashira * Automatic doors and sealed gangways for safe movement * Modern, spacious toilets for improved hygiene and
5 |Installed capacity of main products/ services i i . c . :
6 Qu;ntityanz yatlie ofmair?produtcts/ E:::rrl]::ta:::;:ti financ}al statements for = GPS'baSEd LED d|3p|av and onboard InfOtaInment SVStem cqnvenlgnce i - ]
senices sold n astfinancal year were INRT 77 Grora - o operatons  Ergonomically designed berths with enhanced cushioning » Divyangjan-friendly facilities for accessible travel
7 | Number of employees/ workmen Nil F .
8 | Further detailz ir:lcluding last available The financial statements and other details of the ' CCTV survelllance for passenger safEtv y Advanced flre safEtv SVStemS and mOdUIar pantrv
financial statements (with schedules) of |CD can be obtained by sending an email at < --«"l I"‘u 7

two years, lists of creditors are available
at URL:

ip.quickspacef1@gmail.com

List of creditors is available on the website of
https://ibbi.gov.in/claims/claim-
process/U74999MH2018PTC308136

Eligibility criteria is mentioned in detailed
Expression of Interest document which can be

obtained by sending an email at
ip.quickspacef1@gmail.com

16/11/2026, till 05:00 PM

O

Pralhad Joshi

Union Minister

9 | Eligibility for resolution applicants under
section 25(2)(h) of the Code is available at
URL:

Ashwini Vaishnaw
Union Minister

H.D. Kumaraswamy
Union Minister

10 | Last date for receipt of expression of interest

| s e 2611202 V. Somanna Shobha Karandlaje Krishna Byre Gowda
2 | rional ey on ofcolectons o 01/1212026 Union Minister of State Union Minister of State Minister, Karnataka
13 | Date of issue of final list of prospective 11/12/2026
resolution applicants
14 | Date of issue of information memorandum, | 16/12/2026

- in the august presence .

PC. Mohan
MP. Lok Sabha

evaluation matrix and request for resolution
plans to prospective resolution applicants

15 | Last date for submission of resolution plans
16 | Process email id to submit EQI

17 | Details of Corporate Debtors registration
status as MSME

15/01/2027, till 05:00 PM
ip. quickspacef1@gmail.com

The Corporate Debtor is registered as MSME
[Reg. No. UDYAM-MH-33-B0164847]

G.C. Chandrashekhar
MP, Rajya Sabha

Dr. C.N. Manjunath
MP, Lok Sabha

Lehar Singh Siroya
MP, Rajya Sabha

Tejasvi Surya
MP, Lok Sabha

Jaggesh
MP, Rajya Sabha

Sd/-

MVK IPE LLP

(Represented by its Designated Partner Mangesh V. Kekre)
Resolution Professional

Quickspace Technologies F1 Works Pvt. Ltd.

IBBI Reg. No: IBBI/IPE-0134/IPA-1/2022-23/50028

AFA Valid till 31/12/2026

Office No. 607A, Chetak Center, 12/2 RNT Marg,

Indore (MP) 452001

riHHH

g% Sunday, 1 November, 2026 | f@"ﬁ 10:50 hrs | @SMVT Bengaluru

Date: 01/11/2026
Place: Indore

Follow us on: ¥ * @@ /RailMinindia

epaper.financiaiexpress.mn‘. .
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